Government of Jammu and Kashmir
Department of Law, Justice and Parliamentary Affajcs.
(Power Section) Civil Secretariar, Srinagar,

Notification
Srinagar, ¢ of October, 20:8

SRO L\% .= In exercise of powers conferred b

¥ sub section (1)
of section 12 of the Code of Criminal Procedure,

Samvat, 1989, the

By order of the Government of Jammu and Kashmir.,

Sd/-
(Abdul Majid Bhar)
Secretary to Government,

NO: LD (P) 2007/Samba, Dated: - og -10 -2018.

Copy to the;-

.. Commissioner/Secretary to Government, Revenue Department.

2. Divisional Commissioner, Jammu.

3. Registrar General, J&K High Court, Srinagar. .

4. District Magistrate, Samba. This is with reference to his letter No.
ENT/DCS/2018-19/1278-79 dated 03-10.2018,

5. General Manager, Government Press, Srinagar for publication in an extra
inary issue of the Government Gazette
~ SRO Section, Department of L, J& PA (w.7.5.c) 2

(Khmheedm&ma

Deputy Leghl Remembrancer

((8



An neéxure A

Enay| Neme ofthe Dilieon Designation Place of Posting
— |Sh. Pankaj Magotra ADDC e

1 Al Qe icp —
3 |Sh. Piyush Dhotra DPO Samba

' Sh. Devender Kumar
4 Sharma GM DIC Samba

5 |Dr, Satpal Verma CAHO Samba

: Chief Agriculture
Mishra &r

6 [NK Officer Sambz Samba

7 |Som Dutt Sharma DFO CERT
"9 |SmtDevia Nanda AD Handloom TR

{0 .|Atul Sharma AFO ‘Samba -

Chief Horticulture
{Sh. Chamzan Lal Sharm -

1l 1Sh =t . Officer S

12 |Abdul Raheem DSWO Samba

13 _{Sh. Vishav Jeet Singh BDO Ghagwal . . . _
"4 _|Dr.Rajesh Kumar BDO S Sumb LT,
{5 4Sh. Amit Kumar BDO Nud -

16 |Sh. Anshumali Sharma EDO Ramgarh
17 |Ms. Kavita Fandoh 153910 Bari Brahmana
I8 * |Minakshi Jasrotia BDO qu{nan{ial

19 |Kamla Devi CDPO Samba

2 |Sandeep Kumar CDPO Purmandal |
21 Priya Lakshmi CHPO Ghagwal ..



